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National Company Law Tribunal
Block No.3, 6'" floor, C.G.O. Complex, Lodhi Road, New Delhi-110003

Date: 08.01.2023.
NOTICE

Processing of e-filing Petition(s)/Application(s)/Additional document(s) was
made mandatory w.e.f. 01.03.2020 and filing of hard copies was to be done after
the scrutiny was cleared by the the Registry of the Hon'ble Tribunal. It is, however,
seen that some of the hard filing of the Petition(s)/Application(s)/Additional
document(s) done prior to the date 01.03.2020 till date are lying pending, without
any follow up. Notice is hereby given to all concerned that the hard copies of the
Petition(s)/ Application(s)/Additional document(s) filed before the NCLT, Delhi
Bench shall be weeded out after a period of 21 days from the date of this notice.

You are requested to take the follow up action within a period of 21 days
from the date of this notice.

A list of the Petition(s)/Application(s)/Additional document(s) of the same is
attached along with this notice.

This issues with the approval of Hon'ble the President, NCLT.

.01 W3

Joint Registrar
Copy to: -

I. PSto the Hon'ble President, NCLT, New Delhi.
2. PSto the Hon'ble Members, NCLT, New Delhi.
3. The Secretary, NCLT, New Delhi.

4. JR/DR/AR of the NCLT, New Deihi/Kolko’ro/Mumboi/Chennoi/AhmedGbo_d/

__A]_]ahgbad/B_en_g.qluru/C_handigorh/Guwohoﬂ/Hyderobod/Joipur/ Kochi/
Amravati/Indore Benches.
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OBJECTION LIST BOX 1

DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
3/17/2020 0710102007042020/6 IB/332/0F/2020 | Abhishek Gupta V/s. Fiitjee 3/17/2020 [Hard+Soft]-Soft Copy Govind Rishi
Ltd Incomplete Etc ..
SNS ENGINEERING PVT PAGE NOT CLEAR
17/05/2020 0710102033572020 LTD SECTION 9 17/05/2020 73,75,77,79,80,82,87 ETC FAIR LEGAL
16/03/2020 Interlocutory Application 710102033352020 COMPANY APMH & ASSOCIATES VS 22(3)(b) 16/03/2020 soft not uploaded Sabhya Jain 9953292167
(.B.C) PETITION IB M/S COMFORTABLE
(IBC)/1782(ND)2019 TRAVELS PVT.LTD.
8/3/2020 Interlocutory Application 710102030512020 COMPANY DEVVRAT RANA VS Sec. 12A 8/3/2020 please delete extra document RHEA 9917079999
(1.B.C) PETITION IB FRANCHISE INDIA prar ,missed stamp paper,
(IBC)/3029(ND)2019 BRANDS LIMITED affifavit missed need to
notarized pagination missed
3/17/2020 0710102024782020/4 1B/616/ND/2020 zoom COMII\.’:_LI;NICATIONS 3/17/2020 DOCUMENT NOT UPLOAD |NIKHIL SINGHVI 8826130600
17/03/2020 | Company Petition IB (IBC) 710102033682020 ARCHON POWERINFRA |IBC Under Sec| 17/03/2020 page:103, 113, 116, 165-172 HARSHAL 9098575478
PVT LTD VS HINDUSTAN 9 etc pages not clear KUMAR
PREFAB LTD
M
Company Appeal . .
31/10/2019 0710200415812018/1 NO 288/252/2018 Uttarkhand Projects pvt Ltd 31/10/2019 Page no 7 Missed yadub;:oshana
6/3/2019 0710102024652018/4 | IB/1618/ND/2018 Madhumeet Kaur 6/3/2019 Payment Not Done a'ﬁ:;;i‘;‘:f’
23/09/2019 Interlocatory Application 710102128072019 COMPANY RESHMA MITTAL VS ADEL| Rule 154 (1) 23/09/2019 original order VIDEH VAISH 8860533820
(IBC) PETITION IB LANDMARKS LIMITED
(IBC)/76(PB)2018
SECTION 230- VAISH
21/11/2019 0710102132892019/3 |CA(CAA)88/ND/2019 HCL Comnet Pvt Ltd 232 21/11/2019 DOCUMENT NOT UPLOAD ASSOCAITES NA
15/10/2019 0710102087572019/1 CP/365/ND/2017 ASHOK KUMAR VERMA NA 15/10/2019 DOCUMENT NOT UPLOAD PRSI?;:_IB:A 9711401792
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
22/10/2019 0710102139632019 1B/452/2017 POWER2SME PVT LTD 22/10/2019 page no clear 16-19,22 debanhis nanda NA
18/11/2019 COMPANY APPLICATION 0710102149412019 1B/470/2017 AMIT KUMAR MALIK ANY OTHER 18/11/2019 WRONGLY FILED IN KASHI NA
nBC SECTION APPLICATION VISWANATHAN
SIVARAMAN
23/10/2019 COMPANY APPLICATION 0710102140552019 1B/329/ND/2019 ARIHANT EVERGREEN 60(5) 23/10/2019 |PAGE NO CLEAR 87 & PROOF| RAJENDRA K 9829063361
nBC AGRO PLAST AND OF SERVICE MISSING SALECHA
TEXTILES PVT LTD
01/10/2019 COMPANY APPLICATION 0710102131102019 1B/547/2018 ARJUN VITTHAL PVT ANY OTHER 01/10/2019 SOFT NOT UPLOADED PRIYANKA 8765206757
/BC SECTION DUBEY
09/10/2019 0710102106642019/3 1B/1226/ND/2019 NU TEK INDIA LTD ANY OTHER 09/10/2019 SOFT NOT UPLOADED ARUN JAIN NA
SECTION
14/11/2019 COMPANY APPLICATION 0710102148252019 1B/2297/ND/2019 SANJAY ROY ANY OTHER 14/11/2019 SOFT NOT UPLOADED MANOJ K NA
/BC CHOWDHARY SECTION SINGH
16/09/2019 COMPANY APPLICATION 0710102116962019 1B/288/ND/2019 AJIT SRIVASTAVA ORS ANY OTHER 16/09/2019 PAGE CUT 64 & 80 NOT RAJ KAMAL NA
/IBC SECTION CLEAR
3/10/2019 0710102075872019/2 1B/904/ND/2019 PAWAN VS SUPER TECH | ANY OTHER 3/10/2019 22 REPEATED , 21 MISSED, | RISHI KAPPOR NA
TOWNSHIP PROJECTS SECTION 33 NOT CLEAR
LTD
MADHU RAJ @ MADHU ANY OTHER PAGE NO CLEAR
25/09/2019 0710102106552019/6 1B/1811/ND/2019 | SINHA ANR VS PRATEEK SECTION 25/09/2019 ,47,48,57,61,99-108 SUDEEP SINGH NA
REALTORS PVT LTD SIGNATURE MISSING
PADMINI INDUSTRIES PVT SOFT NOT UPLOADED
07/09/2019 PETITION 0710102119512019 NA LTD VIS AM VINYL PVT SECTION 9 17/09/2019 PADMINI 9910284825

LTD




COMPANY APPLICATION EDELWEISS ASSET ANY OTHER
03/01/2020 BC 0710102170932019 1B/1083/PB/2018 RECONSTRUCTUION SECTION 3/1/2019 DUPLICATE SET MISSED UDAYRAJ NA
COMPANY LTD
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
COMPANY APPLICATION TRIPOLI INVESTMENT PAGE NOT CLEAR 119-122 KUNAL
11/12/2018 /iBC 10060 1B/670/PB2018 TRADING COMPANY PVT 60(5) 11/12/2018 TRUE COPY SIGNATURE 9643396233
CHATTERJI
LTD MISSING
COMPANY APPLICATION PAGE NO CLEAR 194
29/10/2019 BC 8315 1B/673/2018 RELIGARELI;II;IVEST PVT 60(5) 29/10/2019 ,2019,220 PAGINATION NOT CHKISFNFQII:{JI 9643396233
DONE SEQUENCE
COMPANY APPLICATION RELIGARE FINVEST PVT KUNAL
10/12/2018 IBC 9954 1B/668/PB/2018 LTD 60(5) 29/10/2019 SOFT COPY WRONG CHATTERJI 9643396233
COMPANY APPLICATION RELIGARE FINVEST PVT KUNAL
10/12/2018 IBC 9969 1B/1379/2018 LTD 60(5) 29/10/2019 SOFT COPY WRONG CHATTERJI 9643396233
COMPANY APPLICATION RELIGARE FINVEST PVT KUNAL
10/12/2018 IBC 9968 1B/1379/PB/2018 LTD 60(5) 10/12/2018 SOFT COPY WRONG CHATTERJI 9643396233
COMPANY APPLICATION RELIGARE FINVEST PVT KUNAL
10/12/2018 IBC 9961 1B/1178/2018 LTD 60(5) 10/12/2018 SOFT COPY WRONG CHATTERJI 9643396233
COMPANY APPLICATION RELIGARE FINVEST PVT 118-121 NOT CLEAR & 178 - KUNAL
11/12/2018 IBC 10061 1B/670/2018 LTD 60(5) 10/12/2018 183 WRONG ARRANGE CHATTERJI 9643396233
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
29/10/2018 COMPANY APPLICATION 8315 1B/673/2018 RELIGARE FINVEST PVT 60(5) 10/12/2018 SOFT COPY WRONG KUNAL 9643396233
/IBC LTD CHATTERJI
19/12/2018 COMPANY APPLICATION 10466 1B/702/ND/2018 NAVEEN KUMAR JAIN 74(1) 19/12/2018 IN SOFT COPY 20-23 NAVEEN 8130301706
/BC KUMAR JAIN
16/07/2021 COMPANY APPLICATION 0710102045212021 1B/190/2017 union bank of india vs era 60(5) 16/07/2021 SOFT COPY WRONG wamika trehan 9818978088
/IBC infra engineering Itd
20/07/2021 REJOINDER 0710102089092020/3 1B/1293/ND/2018 SREI ENGINEERING PVT | ANY OTHER 20/07/2021 SOFT COPY NOT UPLOADED SAMEER 9953328394
LTD SECTION ABHYANKAR
16/07/2021 ADDITIONAL 071010214392019/12 CP/126/2019 MANJEET SINGH BASI ANY OTHER 16/07/2021 SOFT COPY NOT UPLOADED PRABHAT 9724243214
VAKALATNAMA ORS VS CONTINENTAL SECTION KUMAR RAI
CONSTRUCTION PVT LTD
ORS
20/07/2021 WRITTEN SUBMISSIONS | 07101020890922020/2 1B/1293/ND/2018 SREI EQUIPMENTS PVT ANY OTHER 20/07/2021 SOFT COPY NOT UPLOADED | INNOVATUS 9953328394
LTD SECTION LAW OFFICES
20/07/2021 REPLY 0710102025212021/1 1B/202/PB/2017 |PNB VS BHUSHAN POWER| ANY OTHER 20/07/2021 SOFT COPY NOT UPLOADED KRISHNA 9540230600
ANS STEEL PVT LTD SECTION PRATAP SINGH
23/07/2021 COMPANY APPLICATION 0710102081652020 1B/923/PB/2018 SUNIL HANDA ORS VS ANY OTHER 23/07/2021 PAGE NO WRONG ARRANGE APOORV NA
/IBC TODAY HOMES NOIDA PVT| SECTION 116-138 & PAGE NOT CLEAR AGRAWAL
LTD 141,145 & 147,159,185-189 &
198
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
mr. Billamranga reddy and any other page:266-269 are missing counsil details
13-01-2022 company peition ib 0710102125112019/5 ib-2349-2019 ors v/s alchemist Y . 13-01-2020 page 290, 314, 339, 608, is X NA
™ provision I missed,
townships india Itd missing,
13-01-2023 company peition ib 0710102026712018-5 |  ib-1662/pb/18 sanjay goel additional | 13-01-2020 page:1-3, 5, not clear, pravin bahadur | gg44626114

& assocails

OBJECTION LIST BOX 6




DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
P . . . . counsil details
21-02-2020 company peition ib 0710102023482020 ib-1458-2019 skybase infra pvt Itd sec 22(3) 21-02-2022 vakalatnama sign missed, missed NA
17-02-2020 company peition ib 0710102021442022 na Jupiter power transmission 9 17-02-2020 |, Pager120-125, 52-56, 63-65, gagar & 9953547370
pvt Itd 67, 70, 72, etc pages not clear, partners

7/1/2020 company peition ib 0710102020014820220 na balls and culpebs Itd 9 7/1/2022 page:21-37 missed, mukesh kumar 9891321642

8/1/2020 company peition ib 0710102002572020 ib-1291 veekay polycoats Itd 60(5) 8/1/2020 page:75:;0t,a1n7s-l231ti,°6n1 71, 81- divya 9871790620

6/1/2020 company peition ib 0710102143442019-2 ib-3171 bharat bhusan additional 6/1/2020 soft not upload na na

L 071010200410462018- . . . .

6/1/2020 company peition ib 18 ib-330 jay ace technologies Itd additional 6/1/2020 page:20-40 not clear, gp madaan 9810530312
10/1/2020 company peition ib 0710102003772020 ib-76 prem chand chandna :’r‘gv‘l’:l’:; 10-01-200 soft not upload knm na
8/10/2020 company peition ib 0710102002662020 ib-76 prem chand chandna 73 8/10/2020 wrong efile kunal soni na

DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
23/07/2021 COMPANY APPLICATION 07101020005832021 1B/104/PB/2018 SH TEK CHAND VS 60(5) 23/07/2021 SOFT COPY NOT UPLOADED ANUJ 9999498955
/1BC PREMIA PROJECTS LTD MALHOTRA
08/10/2018 REPLY 10297 CP/418/2017 KAMLA KUMAR NEWAR | ANY OTHER 08/10/2018 PAGE NO 95 ,96 MANOJ KUMAR 011-
ORS VS NEWAR STEELS SECTION TRANSLATION NOT DONE IN 911141551825
LTD HINDI PAGES
19/11/2018 COMPANY APPLICATION 10485 1B/1232/ND/2018 PARISHA SHODHAN ANY OTHER 19/04/2018 | SOFT COPY NOT UPLOADED | PRIYADARSHI 9560633441
/BC SECTION GOPAL
19/04/2018 COMPANY APPLICATION 2233 1B/1050/2016 XIONN VS AMAN SECTION 9 19/04/2018 WRONGLY FILED IN SUMAN DOVAL 9810156903
BC HOSPIALITALITY PVT LTD APPLICATION
24/02/2020 AFFIDAVIT 0710200410172018/12 1B/607/ND/2018 PLATINA BULKERS PVT | ANY OTHER 24/02/2020 E STAMP PAPER NOT ARVIDN KUMAR NA
LTD SECTION UPLOADED IN E FILE
25/02/2020 AFFIDAVIT 0710102088682019/3 | COMPANY APPEAL| KN SAMPARK PVT LTD ANY OTHER 25/02/2020 PAGE NOT CLEAR KRIPA NAND NA
1677/2019 SECTION 152,153,154,155,156,158,159- PRASAD
162,166,169,174,178,
ANY OTHER
SHERWIN WILLIAMS MAYANK
24/02/2020 | ADDITIONAL DOCUMENTS | 0710102016102020/1 1B/462/2020 COATINGS INDIA PVT LTD SECTION 24/02/2020 WRONGLY UPLAODED KSHIRSAGAR 9899967801
COMPANY APPLICATION
NIKHIL RAI ANR VS VCARE PAGE NO 7 TO 12 NOT HRISHIKESH
24/02/2020 iBC 0710102024152020 CP/157/241/2019 TECHNOLOGIES PVT LTD RULE 49(2) 24/02/2020 UPLOADED IN SOFT COPY BARUAH NA
ANY OTHER PAGE NO 8 MISSED AFER
24/02/2020 REPLY 0710102105272019/2 CACAA/O78/ND/201) STALLION ADVISORS PVT SECTION 24/02/2020 PAGE 31 PAGE NUMBERING SAURABH 011-41039797-98
9 LTD DOUBLING KALIA
COMPANY APPLICATION DEVERA DEVELOPERS ANY OTHER SOFT COPY NOT UPLOADED KUNAL
10/12/2018 IBC 9965 1B/1177/PB/2018 PVT LTD SECTION 10/12/2018 CHATTERJI 9818776321
COMPANY APPLICATION RELIGARE FINVEST PVT | ANY OTHER SOFT COPY NOT UPLOADED KUNAL
10/12/2018 IBC 9956 1B/669/PB/2018 LTD SECTION 10/12/2018 CHATTERUJI 9818776321
COMPANY APPLICATION RELIGARE FINVEST PVT | ANY OTHER SOFT COPY NOT UPLOADED KUNAL
10/12/2018 IBC 9970 1B/1379/PB/2018 LTD SECTION 10/12/2018 CHATTERJI 9818776321
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
8/23/2021 07101020112432020 mr. anand mohan vs m/s section 7 i have not withdred for saikrishna and
company petition ibc n/a patel engineering Itd. without scrutinyclerk fot this associtates 8447687749
cp.
neesa lesisure Itd. vs application
2/19/2019 company application 0710102013032019 cal93/nd/2019 assets reconstruction any other 2/19/2019 to be returned n/a 8447539629
company india ltd provision




2/15/2019 company application 71010200812019 ib/201/pb/2017 state bank of india vs application 2/15/2019 sign missing in application 9899324444
bhushan steel Itd. any other and estamp paper missed and
provision 10-11,17-21 page translate to tushar tharei
english and 16 page blank and ushar thareja
advance service missing
8/26/2019 cmpany application 710102103012019 ib/89/2019 bsa ploycontainrer pvt.ltd | application 8/26/2019 wrong efiling mangaljit 9953922123
vs advanced surfacants any other mukherjee
india Itd. provision
cmpany application application
9/18/2019 0710102125032019 ibla51/pbi201g | 2llahabad bank vs runeeha|  ©n 9/18/2019 saxena and 9810037364
textiles Itd. . saxena law
provision
02/03/2020 company petition ibc 710102021522020 n/a foseco |nd||atdltd. vsdcm section 9 3/2/2020 n/a nikhil kumar 9818143481
11/19/2018 reply 011587 cp/377/pb/2018 wukai song vs m/sdo nia 11/19/2018 signmissingandpage | | o \adhva | 9718704960
mobile pvt. Itd. number missing after 24
application
12/14/2018 company application 12469 caal5/pb/2018 | digital think india pvt. Itd. | any other 12/14/2018 | Pagene 18522’22'21'"“ clear | . vineet 8860533820
provision Py
raheem industries vs amira application simranjoyt
10/12/2018 cmpany application 9950 ib/586/2018 any other 12/10/2018 page number 3-4 missing . ! 995727099
pure pvt. Itd. . singh
provision
. application .
I . rekha gupta vs abhishek cover page index .
20/12/2018 cmpany application 10516 ib/260/2017 anand ;rrlgv?;:\:r: 20/12/2018 2.4,6,13,22,24,28 gursat singh 9811105891
20/12/2018 company application 10515 ib/260/2017 abhishek anand application 20/12/2018 page-28not clear
any other gursat singh 9811105891
provision
ahluwalia contracts india
12/12/2018 company petition ibc 10167 n/a vs green max estate pvt. section 9 12/12/2018 call not received rishi kapoor 8375879588
Itd.
25/10/2018 company petition ibc 8238 nia ansal lotus melange section 7 25/10/2018 80- to 90 miss sidhart sharma | 9899025007
projects pvt. It. vs
ankit jain vs abhishek application
20/12/2018 company application 10518 ib/260/nd/2017 ! anand any other 20/12/2018 n/a gursat singh 9811105891
provision
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
02.03.2020 0710102027242022 C.P (IB)No. Govind Mutha Ltaf & Any Other 02.03.2020 Not Clear in Soft Brijesh Kumar
116/2019 Others Verses M/s Provision IBC Tamber
Company Application Sumanglam Cold Storage N/A
Pvt. Ltd. & Others
CS Dharmenrda
Throught ITS Authorized Sharma &
Representative / Director Page Numbering Not Mahavir
02.03.2022 Petetion 0710102019932020 NA Manish Garg Versus 252 02.03.2020 ge % n'ng Aggarwal NA
. . Mentioned in Soft
Registrar of Companies
NCLT of Delhi and Haryana
710102149522019 NA Gupta Sales Corporation Sec-9 02.03.2020 Proof of Service Missed Deepesh Gupta NA
02.03.2022 Company Application VS ARM TECH INDIA
LIMITED
03.03.2022 Reply 0710102136702019/2 | (1B)-2649(ND)/2019 | Maxwell VS ASP Sealing NA 03.03.2020 Wrong Documents Aditaya Nayyar 8826822322
Prodcuts Limited
03.03.2022 Affidavit of Service 0710102163592019/1 | (IB)-2934(ND)/2019 | ‘Attika Gupta Vs M/S NA 03.03.2020 Wrong Documents Mareesh Pravir | g499000923
Supertech Ltd. Sahay
03.03.2022 Application 710102027992020 Mr. Deepak Walia & Ors. 60(5) 03.03.2020 Soft Not Uploaded only Proof Animesh 9999089680
IB-995(ND)/2018 | VS Primrose Infratech Pvt. of Service is there Rastogi
Ltd.
C.P (IB)No. Rajnikant Nanubhai Kapadi Aniruddha
03.03.2022 Reply 0710102007572020/2 296/BD/2020 Vs M/s Samtex Desinz Pvt. NA 03.03.2020 Proof of Serice Deshmukh 83760-11490

Ltd.




Preeti Jain Vs Unitech

Kunal Soni

08.01.2020 Application 0710102002692020 NA Limited 73(4) 08.01.2020 Wrong Rule on Application NA
08.01.2020 Application 710102002682022 NA Preeti ini;i\tI:dUnitech 73(4) 08.01.2020 Wrong Rule on Application Kunal Soni NA
08.01.2020 Application 0710102002632020 NA Preeti inl:qi\:: d”"'tec" 73(4) 08.01.2020 | Wrong Rule on Application Kunal Soni NA
Mrs. Renu Kumar and Anr M.
09.01.2022 Written Statment 0710102426702018/7 CA 196/2019 Vs Solutions Business NA 09.01.2022 Rejected Yadubhushana NA
Cnetre Pvt Ltd. Rao
0710102029752018 C.ANo.1028 | Au Small Finance Bank Ltd NA 14.12.2018 Rejected Pritpal Singh 9971155522
14.12.2018 NA (PB)/2018 Vs Prabhu Shanti Real Nujjar
Estate Ptv. Ltd
09.01.2020 Status Report 0710102000982020 CP.(IB)- Lakshami Float Glass 25 09.01.2020 Rejected Ashotosh Jain NA
902(ND)/2019 Limited Vs Durable Facade
Services Pvt. Ltd.
Kamal Kumar Newar and Manoi Kumar &
08.10.2018 Reply 071010209952017/2 CP.(ND)/2017 Ors Vs. Newar Steels N/A 08.10.2018 Rejected : NA
L Shweta
Limited and Ors.
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
PAGE NOT CLEAR 6970,6971
DEVENDRA SINGH AND TO 6982 ,5950,5955,6044-
19/03/2020 PETITION 0710102020702020 ORS VS K V DVFELOPERS| SECTION7 | 19/03/2020 | 6064,7041,7847,7498,7308,RE | AVANT GARDE NA
PVT LTD PEATED 7315,7321 ,1540
MISSING
OBJECTION LIST BOX 10 continue
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
20/12/2018 | Company Application /IBC 10517 IB/260/ND/2017 Vijay kumar Singh VS PAny F)th?l;c 201212018 | PAGENO 6,13,22,24,29 PAGE | iy \pont giNGH| 9811105891
pany App ABISHEK ANAND rovision NO 16 MISSING
SACHIN SINGH VS AMOUNT LESS THAN 1 LAC &| G S LAW
23/02/2018 PETITION 1012 NA RADIKAL FOODS LTD SECTION9 | 23/02/2018 FORM 5 PART IV MISSING ATTRNEY 9891894030
Any Other COVER PAGE INDEX
— VIMLA AGENCY PVT LTD | Provision IBC 13,,22,24,29 PAGE 16 SUSHANT
20/12/2018 | Company Application /IBC 10519 IBI260IND/2017 | o e e NANAD 2011212018 | o ISSING PAGE PAWAR 9953001843
12,28,29 MISSING
26/11/2018 | Company Application /IBC 9236 1B/489/PB/2017 |'FC! LTD VS ERA HOSUING PAny 9th?|;c 261112018 | PETITION NOT SIGNATURE & |\ o AN GNADHI| 9871280835
pany App DEVELOPERS INDIA LTD | Frovision FORM 5 IN INDEX
ORS VS CONTINENTAL. | Proviston i PAGE 2 MISSED ANDALL | oy
19/02/2020 REPLY 071020000002002/2 CPNO 4412002 | N0 ST ION PVT LTD 19/02/2020 | FILE LOOSE IN DUPLICATE |\~ oo NA
SET
ORS
RULE 155 WRONG BIND &
APPLICATION NO
17/02/2020 COMCP 6“3: :;:E;I%?ON " 071020040853201811 | CPI07/441/2018 gng:N?(L:JPLNrGD 17/02/2020 PAGINATION & NO ﬁkg\:*&'f_ NA
SUPPORTING AFFIDAVIT NO
ADVANCE SERVICE
COMPANY APPEAL / DIKSHIT AQUA PVT LTD PAGE NOT CLEAR 41
19/02/2020 COMPANIES ACT 0710102020372020 NA VS ROC SECTION 252 |  19/02/2020 46.47,49,59.11.72,85 AJAI KUMAR NA
PAVNESH KUMAR | r’;:‘,g’s%:‘l’é c
BHANDARI ANR VS DOCUMENTS NOT SARBAJIT
03/03/2020 ADDITIONAL DOCS 0710102118442019/7 | 1B/2112 OF 2019 SILVER GALSDES 03/03/2020 UPLOADED SHARMA NA

INFRASTRURRE PVT LTD




BRAHMA PRAKASH M/S Any Other
ANANAD FASTERNERS VS | Provision IBC DOCUMENTS NOT
21/01/2020 VAKALATNAMA 0710102136472019/3 1B/2756 OF 2019 MAGPPIE INTERNATIONAL 21/01/2020 UPLOADED NITYANANAD NA
LTD
ABHINAV
07/10/2019 PETITION 9663 CONDES\?TSLC.I).ETWARE SECTION 441 07/10/2019 DO(:JI;I{Ig:;:I;l or TREHAN & NA
ANUJ KUMAR
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
SECTION 230- PAGE NOT CLEAR
ACL COMPONENTS LTD
CA/CAA/MERGER FISRT 232 199,202,203,205,207,209,211,2| CORPORATE
18/03/2020 MOTION/ 0710102034302020 NA AND JMA E COMM PVT 18/03/2020 07,2018.365 & IN HRAD COPY |PROFESSIONAL 011-1140622200
LTD
84,85,87
SANJAY MALIK ORS VS application DOCUMENTS NOT
18/03/2020 AFFIDAVIT 0710102158652019/1 1B/1237 OF 2019 | CELESTIAL ESTATE PVT any other 18/03/2020 UPLOADED R.K GUPTA 9810027700
LTD provision
SECTION 9 IN SOFT COPY
18/03/2020 PETITION 0710102032442020 NA CORK PRS:.)I;J CTS PVT 18/03/2020 VAKALATANAMA MISSING | AHSAN AHMAD 9891652751
PAGE NOT CLEAR 3,9,96
HULAS RAHUL GUPTAVS | SECTION 94 ABHISHEK
18/03/2020 PETITION 0710102034072020 NA UNION BANK OF INDIA 18/03/2020 PAGE NO 25-27 MISSED ANAND 8800343000
ORS
SRI&:\J;(;J/-I\-VN\?SR?ONFUS SEcTioN® SOFT COPY NOT MATCHED ARVIND KUMAR
18/03/2020 PETITION 0710102033912020 NA GREENS DEVLOPERS PVT 18/03/2020 WITH HAR;:DLEP:gE 63 NOT SHUKLA 9810030009
LTD ORS
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
IDBI Bank Limited VS . Kesar Dass BV.
11.02.2020 Reply 0710200000102017/9 | CP-IBV7TT(PBYALDY| - e Infratech Limited NA 11.02.2020 | 'ndex Not Match Translation | & \\p oo ciates NA
2017 Objection
11.02.2020 Application 0710102018222020 CP'('B)'27931' ND/201)  S.P i‘;’;?t‘:r:hvl_st:d“e Rule 11 11.02.2020 | Pages - 6 to 14 Not Uploded | Rohan Gupta NA
CP.NO M/s IFCI Vs Hi Point
10.02.2020 Application 0710102017522020 : Investment Finance Pvt. 60(5) 10.02.2020 Case Type Wrong Megha Choubey 8420524375
(1B)/478/PB/2017 Ltd
CP.NO M/s IFCI Vs Hi Point
10.02.2020 Application 0710102017522020 y Investment Finance Pvt. 60(5) 10.02.2020 Case Type Wrong Megha Choubey 8420524375
(1B)/478/PB/2017 Ltd
CP.NO M/s IFCI Vs Hi Point
10.02.2020 Application 0710102014522020 ; Investment Finance Pvt. 60(5) 10.02.2020 Case Type Wrong Megha Choubey 8420524375
(1B)/478/PB/2017
Ltd
CP.NO
10.02.2020 vakalatnama 0710102165652019/1 (IB)1430/PB/2020 svg NA 10.02.2020 Pages - 6 to 14 Not Uploded NA
CP.NO
10.02.2020 vakalatnama 0710102165652019/1 (IB)/1430/PB/2020 svg NA 10.02.2020 Pages - 6 to 14 Not Uploded NA
CP.NO
4.12.2020 MEMO 0710102014802020 (IB)/569/PB/2019 ANIL KUMAR na 4.12.2020 NOT UPLOAD Documents RAJIVE MALIK
CP.NO
4.12.2020 MEMO 0710102014802020 (IB)/569/PB/2019 ANIL KUMAR na 4.12.2020 NOT UPLOAD Documents RAJIVE MALIK
CA.CAA
4.2.2020 PETITION 0710102007252020 (181/PB/2019 SANWARIA 230 4.2.2020 Wrong Documents NA
CP.NO
4.12.2020 MEMO 0710102014802020 (IB)/569/PB/2019 ANIL KUMAR na 4.12.2020 NOT UPLOAD Documents RAJIVE MALIK
CP.NO
7.2.2020 REJOINDER 0710102014472020/3 (1B)1612/PB/2018 RIYAL PACKER na OBJECTIONS NA
CP.NO
6.2.2020 REPLY 0710102144702019/1 (IB)/330/PB/2018 JAY ACE REPLY 6.2.2020 PAGE MISSED NA
CP.NO
7.2.2020 Reply 0710102414062017/12 (IB)/455/PB/2017 INDIA BULLS REPLY 7.2.2020 PAGE MISSED NA




7.2.2020 APPEAL 071010288512020 FRESH TRIPUTY PETITION 7.2.2020 WRONG NUMNBRING NA
7.2.2020 APPEAL 071010288512020 FRESH TRIPUTY PETITION 7.2.2020 WRONG NUMNBRING NA
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE
SCRUTINY NAME
16.03.2020 Reply 071010210542018/25 1B/1493/2018 ENKEY INDIA N/A 16.03.2020 page not clear NA
16.03.2020 Reply 071010210542018/25 1B/1493/2018 ENKEY INDIA N/A 16.03.2020 page not clear NA
16.03.2020 Application 07101021031412020 fRESH BAHARART 252 16.03.2020 OBJECTIONS NA
17.03.2020 Application 0710102033572020 FRESH SNS SEC-9 17.03.2020 page not clear NA
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE
SCRUTINY NAME
17.03.2020 Application 0710102033012020 FRESH JIL Sec-7 17.03.2020 OBJECTIONS NA
17.03.2020 Application 0710102033652020 FRESH JUGAL KISHOR Sec-9 17.03.2020 page not clear NA
18.03.2020 Application 0710102033202020 FRESH SUPREME PACKING SEC-9 18.03.2020 OBJECTIONS
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE
SCRUTINY NAME
13.12.2019 Application 0710102165652019 1B/601/2019 ANKUR GUPTA SEC60.5 13.12.2019 WELFARE MISSED NA
11.12.2019 Reply 0710102124272019/2 1B/2317/2019 SUMIT N/A 11.12.2019 page not clear NA
11.12.2019 PETITION 0710102165102019 FRESH GOLOCT SEC 230 11.12.2019 page not clear ANIL SING
16.12.2019 REPORT 0710102166772019 1B/470/2017 AMIT KUMAR SE 13 16.12.2019 OBJECTIONS NA
27.12.2019 REPORT 0710102172742019 1B/866/2018 EDLVISES N/A 27.12.2019 PAGE MISSED NA
3.12.2019 Application 0710102158432019 1B/2405/2019 ASHU RULE-11 3.12.2019 NOT UPLOAD Documents NA
13.12.2019 REJOINDER 0710102109082019/2 1B/256/2019 CONQUERD NA 13.12.2019 page not clear NA
11.12.2019 Petetion 0710102165102019 FRESH GOLOCT SEC 230 11.12.2019 page not clear ANIL SING
11.12.2019 Reply 0710102142362019/2 1B/2842/2019 SONI SHARMA NA 11.12.2019 page not clear NA
30.12.2019 APPEAL 0710102169322019 FRESH INCOME TAX 252 30.12.2019 COURT FEE MISSED NA
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE
SCRUTINY NAME
16-03-2020 COMPANY APPLICATION 0710102032552020 NA APIS NATUAL PRODUCTS 230-232 16-03-2020 PAGE:259-736 ETC PAGES NA 9818893456
ICP PVT LTD NOT CLEAR, V PANDEY
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
23-08-2020 COMPANY PETITION ib 07°10102112432020 n.a anand mohand and ors 7 23-08-2020 soft not uploaded saikrishan & 8447687749
associates
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
7/3/2019 COMPANY PETITION ib 0710102016562019 na suuny exports pvt Itd 9 7/3/2019 na kholi & na
assocailss
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE
SCRUTINY NAME
13.3.2020 Application 0710102031982020 1B/408/2018 WROXYSPACE 60(5) 13.3.2020 OBJECTIONS NA
13.3.2020 Application 0710102030992020 FRESH GRANT Sec-7 13.3.2020 page not clear NA




13.3.2020 Application 0710102031792020 FRESH SHIVAM Sec-9 13.3.2020 TRUE COPY SIGN MISSED NA
5.3.2020 Petetion 0710102027142020 FRESH ELKEM Sec-9 5.3.2020 Page Numbering Not NA
Mentioned in Soft
5.3.2020 Reply 0710102007512020/2 1B/283/2020 KAPILA 5.3.2020 NOT UPLOAD Documents NA
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
19-03-202 COMPANY PETITION cp 07101034432020 rajinder kumar 241-242 19-03-202 soft not uploaded tanju khurana 98111009959
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
13-03-2020 COMPANY PETITION ib 0710102030972020 na grand arch resident welfare 9 13-03-2020 soft not uploaded ksa law offices 9311399002
assocaition llp
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
12/3/2020 COMPANY PETITION ib 710102031042020 icici bank 12/3/2020 volume 1 not uploaded L&L legal 011412151100
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
13-12-2019 COMPANY PETITION ib 0710102157862019 bajran traders 13-12-2019 soft not uploaded prasant na
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
5/12/2019 COMPANY PETITION cp 0710102156122019 na spy infrastructure pvt Itd 230-232 5/12/2019 page-211-296 not clear etc | persu residency na
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
19-03-2020 COMPANY PETITION ib 0710102026702020 devender sign and ors 19-03-2020 soft not uploaded avant grade
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
13/03/2020 company petition ibc 0710102032262020 NA Dinesh Kr Goyall Vis Nice | g . g9 13/03/2020 Pgs not clear 30 to 33 Kartickay 9899036093
Projects Itd Mathur
Venessa Metals and alloys
13/03/2020 company application 0710102032392020 1B/2262/ND/2019 | pvt Itd V/s Terrence Alloys NA 13/03/2020 Case type wrong Nitesh kr sinha NA
Pvt Itd
o Macro leafin Pvt Itd Vs . . .
13/03/2020 cmpany application 0710102032292020 1B/543/PB/2018 Pack tech Systems Pvt Itd Section 54 13/03/2020 Pgs 155 missed Niti arora NA
13/03/2020 cmpany application 0710102031982020 CP/408/2018 W°’;‘i€2‘r’i‘f’:;‘ l',tgt‘l’tz "€ | Section 60(5) | 13/03/2020 Soft copy not upload Zeba khair 9810602612
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME




Excel Media pvt. Ltd. Vs.

04.03.2020 reply 0710200433122018/1 CA/727/2018 ROC NA 04.03.2020 Na Yadubhushana 9948966126
RAO
13.03.2020 CPIBC 0710102030432020 NA Viprender Aggarwal vs. | g, o 7 13.03.2020 Na Sharma sain NA
Shreejee Metplas Pvt. Ltd.
Infoedge Solutions Pvt. . Ashutosh
05.03.2020 Company Appeal 0710102027292020 NA Ltd. Vs. ROC Section 252 05.03.2020 50,51,98 Page Note Clear Senger NA
05.03.220 Report 0710102107562019/3 | CAA/554/ND/2020 |Yeronica 5‘;5';8’(‘:5 Pvt.Ltd| peport 05.03.2020 Not found in SC Ajit Sharma 9910940004
Greenfleds Petrichor Pvt.
05.03.2020 Affidavit 0710102193792019/3 1B/424/2020 Ltd. Vs. Pack N Pack NA 05.03.2020 Soft not Clear Sachit Kumar 9810110165
Packaging Pvt. Ltd.
05.03.2020 Affidavit 0710102161032019/2 1B/162/ND/2020 Vikas Mittal NA 05.03.2020 NA A.K. Babbar 9811115749
Reliance Commercial Ritesh
05.03.2020 company application 0710102028852020 1B/413/2019 Finacne Ltd. Vs. Rosewood| Section 60(5) 05.03.2020 46,53-57 NOt Clear Page 9999972564
R Aggarwala
Trexim Pvt. Ltd.
Syndicate Bank Vs.
05.03.2020 reply 0710102149872019/4 1B/3059/ND/2019 NA 05.03.2020 Document not upload NA NA
Supreme Alloys Ltd.
Himalayan Packaging
04.03.2020 Affidavit 0710102136052019/3 1B/2776/2019 Industries Pvt. Ltd. Vs. NA 04.03.2020 NA NA NA
Lexus India Ltd.
Dewdops Mercantile Pvt.
04.03.2020 Affidavit of Service 0710102017412020/1 1B/486/2020 Ltd. Vs. Metro Management NA 04.03.2020 NA Ajit Sharma 9548632045
Services Pvt. Ltd.
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
SAMEER DHANRAJANI VS
ANAND DIVINE PARDEEP
04/12/2019 APPLICATION 0710102159122019 1B/932/PB/2019 DEVELOPERS PVT LTD NA 04/12/2019 SOFT NOT UPLOADED DHINGRA 8448057232
ORS
ANKUR GUPTA ORS VS AVINASH
13/12/2019 APPLICATION 0710102165462019 1B/601/2019 ORRIS INFRASTRURE PVT 60(5) 13/12/2019 PAGE NO 19 MISSED BHATIA NA
LTD
06/12/2019 ADDITIONAL 0710102077912019/1 NA S KAPOOT_.:_IS UNITECH NA 06/12/2019 INCOMPLETE DOCUMENTS NA NA
BHARAT BHUSAHNA SAI
16/03/2020 ADDITIONAL 0710102030982020/1 1B/3171/2019 TRADERS VS SAMTEX NA 16/03/2020 PAGE NOT CLEAR ANIRUDDHA NA
148,150,172, DESHMUKH
DESIZN PVT LTD
19/03/2020 | CONTINUE PETITION PART| 0710102020702020 SECTION 7 DEVENDRA SINGH & ORS | SECTION 7 19/03/2020 PAGE NOT CLEAR AVANT GARDE NA
5790,5798,3321,3325, ETC
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OF OBJECTIONS ADVOCATE MOBILE NO
SCRUTINY NAME
AIREN METALS PVT LTD DOCUMENTS NOT
11/06/2021 COMPANY PETITION IBC 1345 DAK NO NA VS PME POWER SECTION 9 11/06/2021 UPLOADED RAJANI RAWAT 9929485058
SOLUTIONS INDIALTD
CA(CAA)FISRT MOTION) SECTION 230- PAGE NO CLEAR 169-170 KNM
16/03/2020 MERGER 0710102032072020 NA DAPEL INVESTMENTS 232 16/03/2020 WRONGLY ARRANGE PARTNERS
BHARAT BHUSAHNA SAI
16/03/2020 ADDITIONAL 0710102026142020/1 1B/3171/2019 TRADERS VS SAMTEX NA 16/03/2020 TRUE COPY SIGNATURE ANIRUDDHA NA
MISSING DESHMUKH
DESIZN PVT LTD
03/10/2021 APPLICATION 0710102073772020 1B/694/PB/2018 L&T FINANCE LTD SECTION 31 03/10/2021
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OBJECTIONS ADVOCATE
OFSCRUTINY NAME




Yogesh Sharma Vs. AL-
12.03.2020 Reply 0710102019142020/3 | IB/519/ND/2020 | Dua food Processing Pvt. NA 12.03.2022 NA Ishaan Chawala
Ltd.
Lalit Groiv er Vs. CVC
12.03.2020 Company Application 0710102028662020 FRESH Opiticals CForporate Pvt. Section 9 12.03.2022 Uncomplete Document Kunal Soni
Ltd.
. Pawan Marketing Vs. . . Tejas Mahesh
12.03.2020 Synopsis 0710102031302020 FRESH IMECO Machinas Put. Ltd. NA 12.03.2022 Proof of Service Missed Doshi
Diamond Traexim Pvt. Ltd.
12.03.2020 Reply 0710102082052019/7 1B/1397/PB/2019 Vs. Indirapuram Habitat Reply 12.03.2020 Page Not clear Kanti Mohan
Centre Pvt. Ltd.
12.03.2020 Application 0710102031482020 1b/456/2018 Atul Kumar Kansal Vs. | g yion 605 | 12.03.2020 Page not Clear Sonu taneja
Ruchi Soya Industries Ltd.
11.03.2020 Application 0710102029762020 FRESH Ra‘ei"rg:g::’st’;' Kee Section 9 11.03.2020 uncombleted Document | Manish Raghav
Gitansh International Vs.
06.03.2020 Additional 0710102148852019/1 | CA/398/ND/2019 | Sri Ganesh Auto Motive NA 06.03.2020 NA Nitin Sharma
Impex Pvt. Ltd.
19.02.2020 Additional *0710102133062019/1 |CA/722/252/ND/2019 Sameeks“&;""ate' Pvt. NA 19.02.2020 NOT UPLOAD Documents | Rohit Sharma
13.02.2020 Petetion 0710102019802020 FRESH Union of India Vs. Loil | g 00975 | 13.02.2020 Date Mismatch in Affidavit | Munish Garg
Overseas Foods Ltde.
. Bank of India Vs. Careway
13.02.2020 Affdavit 0710102034372020/5 1B/238/2019 Na 13.02.2020 Page Not clear Edge Law
Agro Procurement Pvt. Ltd.
s . Bank of India Vs. Careway
13.02.2020 Affidavit of Service 0710102034372018/6 1B/238/2019 Na 13.02.2020 Page Not clear Edge Law
Agro Procurement Pvt. Ltd.
DATE CASE TYPE DIARY NO MAIN CASE NO MATTER NAME SECTION DATE OBJECTIONS ADVOCATE
OFSCRUTINY NAME
19-03-2020 | COMPANY APPLICATION | 071010209192020 i 452-2018/ nupur finvest pvt Itd ANY OTHER | 19-03-2020 PAEG:97-191 NOT CLEAR |PRADIP KUMAR| 9654149771
nBC SECTION MITTAL
6/3/2020 | COMPANY APPLICATION | 0710102029642020 IB-48-PB-2017 | MAX-TECH OIL AND GAS 59 6/3/2020 WRONG DOCUMENT ANIL KHOLI 9811003550
NBC SERVICES PVT LTD UPLOADED
6/3/2020 | COMPANY APPLICATION | 0710102029672020 NA RADICO TRADING LTD 7 6/3/2020 PAGE:38-150 NOT CLEAR PRATEEK NA
NBC SHARMA




